FORM A

PUBLIC ANNOUNCEMENT
Uinicher Reguiarion 6 of the fnsolveney and Bunkrptey Board of India
{lnsolvency Resolition Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF M/s SAINSONS PULP & PAPERS LTD.

RELEVANT PARTIC ULARS
1 N of corporale debior Mis SAINSONS PULP &PAPERS LTD
. Date of incorporation of corporate deblor 19.12.2003%
i Authority under which corporate debior is ROC DELHI
meorporated | registered RECORDS YET TO BE TRANSFERRED
TO ROC CHANDIGARH.
4. Corporite Identity No, | Limited Lanbality 172101 | HR2DOSPLCOISN63
Identification No. of corpurate dettor
3 Address of the registered office and principal REGISTERED. & PRINCIPAL OFFICE -
office (il any) of corporate debior |86, SECTOR 7, PANCHELULA (HARY ANA)
6 Insolveney commencement date in respect ol 3,03 2020
curporale debior
L Estimnted date of closure of insolvency 30,08, 2020
resolithon provess
L3 Name and registration number of the insolveney Adesh Kumar Singla
professional acting as fterim resshution IBELIPA-DOIP-NOO1 91/ 201 7-1 B 10357
prodessionl
9 Address and e-mail of the erim resolution Adesh humar Singls
professtonal, as registered with the Hoard HOLISE NO:- 324, SECTOR 124,
PANCHRULA (HARY ANARIMLTZ
2l TR g vl i
Mol -TO4535IR2A
10, | Address and e-mail 1o be used for correspomdence Adesh Kumar Singla
with the interim fesoluticn professional HOLUSE M- 324, SECTOR 12A.
PANCHELLA (HARY ANAJ134112.
stk 2200 | wam
Mol TO45353823
1L Last date for submission of clans 17.03.2020
- Clisses of areditors, il any, under clamse (b} of Name the clasaen)- -NA-
sub-section (6A) of section 21, ascertoined by the
derim resolution professional
13, Names of Insolvency Professionals identitied 1o I =NA-
act as Asthorized Represenlative of creditors ina . -NA-
class (Three mumes for each clnss) J  -NA-
14. {a)  Relevant Forms and Web hink:, ... - ihbaliome downloads or as o entry 10
(h)  Detaals of author ted representatives Phovsical From address ns mentioned in col. 10
are svaduble sl Address:...... - o mantioned in entry no 10
Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a corporite

insolvency resolution process of the Mis SAINSONS PULP &PAPERS LTD. On 03032020,

The creditors of Mis SAINSONS PULP &PAPERS LTI, are hereby called upon to subimit their claims with prool’
o or before 17032020 to the interim resolution professional al the address mentioned againd entry No. 10,

The Minancial ereditors shall submit their cladms with proal by electrome meang only. Al other creditors may submit
the clarms with proof in persoit, by pord or by electroiic means

A fneial creditor belonging to a clane us listed against the entry No. 12, shall indicate ity choice of authorized
representative from among the three msolvency professionals listed against entry No 13 o act a5 authorized
representative of the class Jspecily class| in Form CA

Sul ol falge or msleading pr clavm shall attract penalies,

esplution Professional




